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Siddha System

9082. SHRI P. S. RAM ALIN GAM: 
SHRI K. MAYATHEVAR; 
SHRI P. KANNAN:

Will the Minister of !HEALTH AND 
FAMILY WELFARE be pleased to 
stale:

(a) the reasons for not including 
Siddha system in the Documentation 
and Reference service for I.S.M.; and

(b) the place given to Siddha sys­
tem in the proposed Central Pharmacy 
in Indian systems of medicine?

TOE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMI­
LY WELFARE (SHRI JAGDAMBI 
PRASAD YADAV): (a) The Classical 
works in Siddha system are included 
is. the Documentation and Reference 
Sendees ol the Central Council for 
Research in Indian Medicine and 
Homoeopathy.

<fc) The main objective of the Indian 
Medicine Pharmaceutical Corporation 

which has yet to be establish­
ed iv to undertflke the manufacture ot 
Indian medicines. Initially the Cor­
poration wl11 manufacture genuine 
Ayurvedic and ttoani Medicines and 
at a later stage the Corporation will 
aMo the manufacture ox
'Siddha medicines.

AXemfeenhip VerifiaatUm of Kandla 
Port Trust and Dock Labour Board

9083. SHRI ANANT DAVE: Will the 
Minister of PARLIAMENTARY AF­
FAIRS AND LABOUR be pleased t» 
state:

(a) whether verification of member­
ship at Kandla port Trust and Dock 
Labour Board was clone by Labour 
Ministry;

(b) whether Transport Dock Wor­
kers Union Kandla is having com­
fortable majority than all other 
unions; and

(c) if so, why the recognition is not 
being given to this union?

THE MINISTER OF PARLIAMEN­
TARY AFFAIRS AND LABOUR OSHRl 
RAVINDRA VARMA): (a) Verification 
of membership of unions of port and 
dock workers functioning in Kandla 
Port as on the 31st December, 1*7« 
was conducted by the' officers of the 
Central Industrial Relations Machinery.

(b) The Transport and Dock Workers 
Union, Kandla had a verified member­
ship of 1701 out of 3680 workers o \ 
the port side and 535 out of 1549 work­
ers °n the dock side.

(c) The verification of membership 
was conducted for the sole purpose of 
allocation of Labour Seats on the Port 
Trust/Dock Labour Board and not for 
recognition.

Discontentment Among Class m  Em­
ployees of the Central Board of Wor­

kers' Education

9084. SHRI AHSAN JAFRI: Will the 
Minister of PARLIAMENTARY AF­
FAIRS AND LABOUR be pleased to
state:

(a) whether there is a lot of dis­
contentment among Class HI em­
ployees of Central Board of Workers’ 
Education regarding departmental 
channels for recruitment of Educa­
tion Officers; and




